PUBLIC ANNOUNCEMENT IN ENGLISH : TRINITY MIRROR — CHENNAI - 09.05.2021

FORMA
PUBLIC ANNOUNCEMENT
(Under R 6 of the | y and uptcy Board of India
( y R for C P R 2016)
FOR THE ATTENTION OF THE CREDITORS OF
T2T DESIGNS PRIVATE LIMITED

RELEVANT PARTICULARS
1. |Name of the corporate debtor T2T DESIGNS PRIVATE LIMITED
2 Date of incorporation of

- | corporate debtor 10.02.2011
3 Authomy under which eorporala C ies Act, 1956, Regi of
- |debtor is incorp / Companies — Chennai, Tamil
Corporate identity number I Limited|
4. |Liability identification U36103TN2011PTC079146

| __INo. of corporate debtor

E No. 2, Kasthuri Industrial Estate
Address of the Registered Office P 5 < A
5. 4 Principal Office (if any) Ponniamman Koil Street, Ponniamman

Nagar, Ayanambakkam, Chennai,

o ke Tamilnadu 600095 IN
6 Insolvency commencement 12th April 2021 (Order copy received
- |date in respect of corporate debtor | on 30th April 2021)
7 Emmtedda!aofdosuraol 9th October 2021 (180 days from the
) date of ission u/s.12(1) of IBC)

Name md registration number of | Name: L. BHADRI

8. |the insolvency professional acting | Regn.No.:IBBIIPA-001/P-02059/

as interim resolution professional | 2020-2021/13245

Address and e-mail of the interim | No.8/12 (Old 16/12), Kesava Perumal

9. |resolution professional, Sannadhi Street, Mylapore, Chennal-600004
as registered with the Board Registered Emal ID: | bhadr@gmail.com

MIPDA Towers 2nd Floor, Noiu (Oud
214), R High Road.
Chennai-600014. Coualpondonco
Emall ID: |.bhadri.rp.22t@gmail.com

Address and e-mail to be used for
10 comrespondence with the interim
resolution professional

11.|Last date for ission of claims | 23rd May 2021
Classes of creditors, if any, under
12.|dlause (b) of sub-section (6A) of
section 21, ascertained by the
hlor"nresouﬁonptohssional

Name the class(es) - NIL

of
13]1%e IdenﬁiedloadasAumonsed NIL
| Representative of creditors in a
class (Three names for each class)
(a)Relevant Forms and ]
14| (b)Details of authorized Web link: Furnished below Physical

Address: NA.
representatives are available at: &

Nobeelsherabygvvenmatlhe i C ,Law"‘ 'Dmsuon
Bench, Chennai has i
resolution process of M/s. T21’ DES!GNS PRNATE UII!'ED on 12th April
2021 vide its Order No.IBA/106/2020.
The creditors of M/s. T2T DESIGNS PRIVATE LIMITED, are hereby called
uponloubmlhwclmnswﬁhpmolonorbebmmmzoﬂmthe-mwm
atthe d against entry No. 10.
Theﬁnanaalcre&torsshalsubtmmdamswlhpmolbydechmmm
only. All other creditors may submit the claims with proof in person, by post or by
electronic means.
The submission of proof of claims is to be made in accordance with Chapter IV
(Regulations 7, aa.s)olmmoovmcymdsmknmaoardovm&a
P F lati 2016.
Thedamlslobesubmﬁsdbywaydmefolbwmgspeoﬁodhnnsakmgwnh
Affidavit: Form B - Claim by Operational Creditors; Form C - Claim by Financial
Craclitots FonnD Clambyawotkmmormempioyoe Form E - Claim by

P ployees; Form F - Claim by
ther than the F and ional Creditors.
You may download the form from the website of IBBI (https:// ibbi.gov.in/
home/downloads).

S ission of false or mi ling proofs of claim shall attract penalties.
Sd/-
Name and Signature of the
Date: 03.05.2021 L. BHADRI, B.Com., F.C.A.
Place: Chennai IBBI/IPA-001/P-02059/2020-2021/13245

I1BBI/IPA-001/
1P/P-02059

/2020-2021/
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